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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW J

—

CAUSE LIST OF A BENCH FOR 10-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 |ITA 307/LKW/2023| 2016-17 | [D] NISHANT MEDICOS

2 | CO 37/LKW/2023 | 2016-17 |[A] NISHANT MEDICOS

3 | ITA 72/LKW/2023 | 2015-16 |[D] M/S. ACCHYUT PACKAGING PVT. LIMITED

4 | CO 16/LKW/2023 | 2015-16 |[A] M/S. ACCHYUT PACKAGING PVT. LIMITED

5 |ITA 341/LKW/2023| 2016-17 | [D] LUCKNOW UNIVERSITY

6 |ITA 370/LKW/2024| 2014-15 | [A] HARI SHANKER GUPTA

7 |ITA 421/LKW/2024| 2020-21 |[A] RAVI KUMAR SONI

8 |ITA 470/LKW/2024| 2021-22 |[D] SHWETA AGARWAL

9 |ITA 563/LKW/2024| 2015-16 |[A] SUMAN VERMA

10 [ITA 195/LKW/2025| 2010-11 |[D] G.S. EXPRESS PVT. LTD.

11 | CO 49/LKW/2025 | 2010-11 |[A] G.S. EXPRESS PVT. LTD.

12 |ITA 619/LKW/2025| 2016-17 |[A] MANOJ DWIVEDI

13 [ITA 621/LKW/2025| 2015-16 |[A] PANCHARAM VERMA

14 |ITA 622/LKW/2025| 2015-16 |[A] PANCHARAM VERMA

15 |ITA 623/LKW/2025| 2018-19 | [A] BIHARI JI PACKAGING

16 |ITA 624/LKW/2025| 2019-20 | [A] KISHORI AWASTHI

17 |ITA 625/LKW/2025( 2020-21 |[A] KISHORI AWASTHI

18 |ITA 626/LKW/2025| 2021-22 | [A] KISHORI AWASTHI

Al‘?sgg}mﬂegistrar

L %/ 07-Nov-202
1

e, i

el 2
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR

10-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Srl | Appeal Number Azzr:"t. Assessee Name Remarks
1 |ITA 687/LKW/2018| 2014-15 |[D] SHRI HONEY SHARMA

2 171}&?’3}‘2‘019 2013-14 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED
3 1721/5(5\/\/5}2\019 2014-15 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED
4 277}[@3}’2\019 2014-15 | [A] M/S. RAGHUKUL CONTRACTORS BUILDERS PRIVATE LIMITED
5 | ITA 20/LKW/2019 | 2014-15 | [A] KAPOOR AGENCIES PRIVATE LIMITED

6 |ITA 457/LKW/2019| 2016-17 | [D] MRS. MAHINDAR KAUR

7 | ITA 82/LKW/2020 | 2015-16 | [D] JAT NARAYAN SARASWATI VIDYA MANDIR INTER COLLEGE

8 |ITA 369/LKW/2020| 2016-17 |[A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

o |ITA 370/LKkw/2020| 2017-18 |[A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

10 | ITA 1/LKW/2021 |2016-2017 | [D] M/S EVERGREEN INFRABUILD PVT. LTD

11 |ITA 426/LKW/2023| 2015-16 | [A] SMT. SUSHILA NARENDRAJIT SINGH SEWA NIDHI

2 | 1yuow2024 | 200708 |0) FL)JOi:TA;\JO?\IIEmIFTTEsDDEVELOPMENT AND MARKETING

13 |ITA 430/LKW/2024| 2024-25 | [A] SHRI GOVERDHAN SARASWATI VIDHYA MANDIR

14 | ITA 20/LKW/2025 | 2024-25 | [A] AKASH MEMORIAL CHARITABLE TRUST

15 | ITA 237/LKW/2025| 2016-17 | [A] GURU PRATAP SINGH

16 |ITA 594/LKW/2025| N.A | [A] KHANQAH MOUISHAHI CHARITABLE TRUST

17 |ITA 595/LKW/2025| 2018-19 | [A] KAMLESH CHANDRA

18 | ITA 500/LKW/2025| 2013-14 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

19 | ITA 600/LKW/2025| 2018-19 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

20 | ITA 601/LKW/2025| 2020-21 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.

file:///C:1JudiSIS/ILUCKNOW--CL-2025Nov10.htm
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 10-NOVEMBER-2025 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Assmt.
Year

1 |ITA 636/LKW/2025| 2022-23 | [A] GONDA COOPERATIVE CANE DEVELOPMENT UNION LTD

Srl | Appeal Number Assessee Name Remarks

2 |ITA 637/LKW/2025| 2017-18 | [A] BALJEET SINGH

3 |ITA 640/LKW/2025| 2020-21 | [A] MOHAMMAD HUSAIN

4 |ITA 641/LKW/2025| 2018-19 | [A] VISHAL ASSOCIATES

5 |ITA 652/LKW/2025| 2017-18 |[A] KUNWAR SINGH

4’ ﬁsgs\tmﬁ' Registrar

', 07-Nov-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 10-NOVEMBER-2025 (MONDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number AYSZI::' Assessee Bench |Remarks
1 |ITA{165|LKW|2024| 2016-17 [[A] M/S SHRI SHYAM INFRA P.LTD A
2 |ITA|166|LKW|2024| 2017-18 |[A] M/S SHRI SHYAM INFRA P. LTD A
3 |ITA|171|LKW|2024| 2015-16 |[[A] SHRI PAWAN KUMAR JAIN A
4 |ITA|172|LKW|2024| 2016-17 |[A] SHRI PAWAN KUMAR JAIN A
5 [ITA[173|LKW|[2024|2017-18 |[A] SHRI PAWAN KUMAR JAIN A

4 o SN
Assistant Registrar

ﬁ/ .
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 11-

-202

(TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

file:///C:1JudiSIS/LUCKNOW--CL-2025Nov11.htm

Assmt.

Srl | Appeal Number Yer:rt Assessee Name Remarks

IT(SS)A
1| 307/Lkw/2018 | 2009-10 | [A] M/S FROST INTERNATIONAL LTD.

IT(SS)A
2 308/LKW/2018 2010-11 | [A] M/S FROST INTERNATIONAL LTD.

IT(SS)A ]
3 309/LKW/2018 2011-12 | [A] M/S FROST INTERNATIONAL LTD.

IT(SS)A ]
4 432/LKW/2018 2009-10 | [D] M/S FROST INTERNATIONAL LTD.

IT(SS)A ]
5 433/LKW/2018 2010-11 | [D] M/S FROST INTERNATIONAL LTD.

IT(SS)A ]
6 | 434/kw/2018 | 2011712 | [D]M/S FROST INTERNATIONAL LTD.
7 |ITA 312/LKW/2023| 2017-18 |[D] MALLICS JEWELS
8 IT(SS)A 2017-18 | [A] HARSAHAIMAL SHIAMLAL JEWELLERS PVT. LTD.

581/LKW/2024
9 |ITA 586/LKW/2024| 2017-18 |[D} HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE LIMITED
10 | ITA 288/LKW/2024 2017 [D] UTTAR PRADESH WATER SUPPLY AND SANITATION MISSION
(E-FILED.)
11 [ITA 360/LKW/2024| 2017-18 |[A] UTTAR PRADESH WATER SUPPLY AND SANITATION MISSION
12 [ITA 420/LKW/2024| 2024-2025 | [A] RIT INCUBATOR FOUNDATION
13 |ITA 424/LKW/2024| 2024-25 | [A] RIT INCUBATOR FOUNDATION
14 |ITA 763/LKW/2024 2020 [D] SAHAKARI GANNA VIKAS SAMITI LIMTED FARIDPUR
15 |ITA 205/LKW/2025| 2017-18 [D] SULEMAN RAEEN
" Assistant Registrar
- \ (/" 07-Nov-202
U
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 11-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Sr!

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 131/LKW/2025

2013-14

[D] M/S ZENO TRADERS AND SEVICES LIMITED

ITA 143/LKW/2025

2015-16

[D] M/S ZENO TRADERS AND SERVICES LIMITED

CO 9/LKW/2025

2013-14

[A] ZENO TRADERS AND SEVICES LIMITED

CO 11/LKW/2025

2015-16

[A] ZENO TRADERS AND SERVICES LIMITED

ITA 145/LKW/2025

2012-13

[D] M/S AUTEM CONSULTANCY SERVICES LTD. FORMERLY KNOWN
AS M/S RICH INTERNATIONAL FINANCIAL PVT. LTD.

CO 12/LKW/2025

2012-13

[A] AUTEM CONSULTANCY SERVICES LTD. FORMERLY KNOWN AS
RICH INTERNATIONAL FINANCIAL PVT. LTD.

ITA 142/LKW/2025

2015-16

[D] M/S BANSAL SUPPLIERS PVT. LTD.

CO 10/LKW/2025

2015-16

[A] BANSAL SUPPLIERS PVT. LTD.

ITA 146/LKW/2025

2013-14

[D] M/S NIRBHARANT MANAGEMENT & CONSULTANT PRIVATE
LIMITED

10

ITA 147/LKW/2025

2015-16

[D] M/S NIRBHARANT MANAGEMENT & CONSULTANT PRIVATE
LIMITED

11

ITA 148/LKW/2025

2016-17

[D] M/S NIRBHARANT MANAGEMENT & CONSULTANT PVT. LTD.

12

CO 13/LKW/2025

2013-14

[A] NIRBHARANT MANAGEMENT CONSULTANT PRIVATE LIMITED

13

CO 14/LKW/2025

2015-16

[A] NIRBHARANT MANAGEMENT CONSULTANT PRIVATE LIMITED

14

CO 15/LKW/2025

2016-17

[A] NIRBHARANT MANAGEMENT CONSULTANT PVT. LTD.

15

ITA 158/LKW/2025

2010-11

[D] ASHESH AGRAWAL

16

ITA 159/LKW/2025

2011-12

[D] ASHESH AGARWAL

17

ITA 160/LKW/2025

2012-13

[D] ASHESH AGARWAL

18

ITA 161/LKW/2025

2013-14

[D] ASHESH AGARWAL

19

ITA 162/LKW/2025

2014-15

[D] ASHESH AGARWAL

20

ITA 163/LKW/2025

2015-16

[D] ASHESH AGARWAL

21

ITA 164/LKW/2025

2016-17

[D] ASHESH AGARWAL

22

CO 25/LKW/2025

2010-11

[A] ASHESH AGRAWAL

23

CO 26/LKW/2025

2011-12

[A] ASHESH AGARWAL

file:///C:/JudiSIS/ILUCKNOW--CL-2025Nov11.htm
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CAUSE LIST OF B BENCH FOR 11-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Appeal Number A$Z'::‘ Assessee Name Remarks

Sr

24 | CO 27/LKW/2025 | 2012-13 | [A] ASHESH AGARWAL

25 | CO 28/LKW/2025 | 2013-14 |[A] ASHESH AGARWAL

26 | CO 29/LKW/2025 | 2014-15 |[A] ASHESH AGARWAL

27 | CO 30/LKW/2025 | 2015-16 | [A] ASHESH AGARWAL

28 | CO 31/LKW/2025 | 2016-17 |[A] ASHESH AGARWAL

29 |ITA 612/LKW/2025| 2017-18 | [A] SH. JOGINDER SINGH

30 |ITA 613/LKW/2025| 2016-17 | [A] NEELAM RAI

31 [ITA 615/LKW/2025| 2016-17 | [A] AKHTAR HUSSAIN

32 |ITA 616/LKW/2025| 2017-18 | [A] MISBAHUDDIN KHAN

33 |ITA 617/LKW/2025| 2023-24 | [A] SARTAJ AHMAD

j;.ga\n Registran

07-Nov-2025]
I
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CAUSE LIST OF SMC BENCH FOR 11-NOVEMBER-2025 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

I —
srl | Appeal Number A$Z':l’t. Assessee Name Remarks

1 |ITA 653/LKW/2025| 2018-19 | [A] SHILPI SINGH

—
Vﬁ ITA 655/LKW/2025| 2019-20 | [A] UMA DUTT SHARMA

3 |ITA 656/LKW/2025| 2013-14 | [A] SUBHADRA GUPTA

4 |ITA 658/LKW/2025| 2012-13 | [A] ISLAMI FUND REGD.

5 |ITA 666/LKW/2025| 2017-18 | [A] VIBHA SINGH
[

= Asgg;amﬁegistrar
£ 07-Nov-2025
[
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IN ETA PELLATE TRIB LUCKNOW
CAUSE LIST OF

FOR 11-NOVEMBER-2025 (TUESDAY)
BEFORE SHRI KUL BHARAT, VICE PRESIDENT

CLARIFICATION MATTER
Srl| Appeal Number ¢::Tt' Assessee Bench|Remarks
1 |ITA| 265 LKW[2025| 2015-16 |[A] RAMPAL SMC

&?sm Registrar
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

T —

CAUSE LIST OF A BENCH FOR 12-NOVEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345 =
~ S ‘

St‘l Appeal Number A;:':rt ' Assessee Name Remarks |
. [7a69/LKW/2022 | 200809 | [A] PRASHANT SAHKARI AWAS SAMITI LTD. B
S| 1TA 70/LKW/2022 |FY-2000-10| [A] PRASHANT SAHKARI AWAS SAMITI LTD. |
3| ITA 71/LKW/2022 |FY-2010-11 [A] PRASHANT SAHKARI AWAS SAMITI LTD. |
. ITA72/LKW/2022 | 2011-12 | [A] PRASHANT SAHKARI AWAS SAMITI LTD. |
o 1TA132/LKW/2023| 201213 | [A] APURVA RK HOTELS INDIA PVT. LTD. |
6 207%%;}‘2\023 2014-2015 | [A] SWADESH VERMA
7 203%33}’2\023 2016-2017 | [A] SWADESH VERMA g‘
& | ITA 209/LKW/2023| 2019-20 |[A] SWADESH VERMA |
9|, 49%3}’2‘023 2018-19 | [D] SWADESH VERMA
10 44SI/TL§(S\/33§()23 2014-15 | [D] AIMR JEWELS PRIVATE LIMITED |
1 | TTA 238/LKW/2023| 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
13 | TTA 239/LKW/2023| 2011-12 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
13 | ITA 240/LKW/2023| 2012-13 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
14 |1TA 241/LKW/2023| 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
T 1T 242/LKW/2023| 2014-15 | [A) PALLIKUPPAM VISHWANATHAN JAGANMOHAN ]
16 T 412/LKW/2023| 2017-18 | [A] GURDAS MAL ARORA
17 | TTA 535/LKW/2024| 2015-16 | [A] BASTI SAHKARI KRAYA CENTER VIKRAY SAMITI LIMITED
i
L o ; £ 07-Nov-2025

file:///C:/JudiSISILUCKNOW--CL-2025Nov12 him 11



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 12-NOVEMBER-2025 (WEDNESDAY)

IB\EI:)ORE I'!ON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Assmt,
Srl | Appeal Number Year Assessee Name Remarks
P IT(SS)A

\ 179/LKW/2022 |F-Y-2011-12| [A] SHRI VIVEK JAIN (PROP. OF M/S JAIN SONS)
IT(SS)A

r\ 180/LKW/2022 | 2012-13 | [A] SHRI VIVEK JAIN (PROP. OF M/S JAIN SONS)

\ ] IT(SS)A

191/LKW/2022 2011-12 | [D] SHRI VIVEK JAIN (PROP. M/S JAIN SONS)

|

\ : \ IT(SS)A
|
|

N

192/LKW/2022 2012-13 | [D] SHRI VIVEK JAIN (PROP.M/S JAIN SONS)

IT(SS)A

(8]

212/LKW/2022 | 2016-17 | (D] M/S TRIMURTI FRAGRANCES PVT. LTD

CO 14/LKW/2023 | 2016-17 |[A] M/S TRIMURTI FRAGRANCES PVT. LTD

|

K

\ 7 \ 431%(52}’2*024 2013-14 | [A] ASHISH KHEMKA

\ 8 \ 43;&,3}’2\024 2016-17 | [A] ASHISH KHEMKA
\ 9 \ 7201/—[%3}’2*02 , | 201819 | [D] ASHISH KHEMKA
10\ 421%(5\‘2}’2\025 2019-20 | [A] ASHISH KHEMKA

11 |ITA 194/LKW/2024| 2001-2002 | [A] SHRAVAN PRAJAPATI (E-FILED.)

12 |ITA 195/LKW/2024 | 2002-2003 | [A] SHRAVAN PRAJAPATI (E-FILED.)

13 |ITA 196/LKW/2024 | 2003-2004 | [A] SHRAVAN PRAJAPATI (E-FILED.)

14 |ITA 197/LKW/2024 | 2004-2005 | [A] SHRAVAN PRAJAPATI (E-FILED.)

15 |ITA 666/LKW/2024| 2018-19 | [A] NARENDRA SACHIN ENTERPRISES

16 |ITA 667/LKW/2024| 2018-19 |[A] NARENDRA SACHIN ENTERPRISES

17 | ITA 48/LKW/2025 | 2021-22 |[A] SAHARI AJEEVIKA KENDRA ZONE 5

18 | ITA 49/LKW/2025 | 2022-23 | [A] SAHART AJEEVIKA KENDRA ZOME 5

19 |ITA 627/LKW/2025| 2019-20 | [A] BARKHA AWASTHI

20 |ITA 628/LKW/2025| 2020-21 | [A] BARKHA AWASTHI

21 |ITA 629/LKW/2025| 2021-22 |[A] BARKHA AWASTHI

g ITA 630/LKW/2025| 2015-16 |[A] GANGA SAGAR

file:///C:/JudiSIS/ILUCKNOW--CL-2025Nov12.htm i
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CAUSE LIST OF B BENCH FOR 12-NOVEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345
srl | Appeal Number A$se|;1: ) Assessee Name

23 |ITA 631/LKW/2025\ 2021-22

Remarks

[D] AWASTHI PRODUCTS PVT. LTD.

24 |TTA 632/LKW/2025\ 2022-23 | [D] AWASTHI PRODUCTS PVT. LTD.

07-Nov-2025

4/ /ﬁ‘ssg;n egistrar
4

|

9
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 12-NOVEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

- WEBEX MEETING ID NO.26420785626 PASSWORD - 12345
srl \ Appeal Number \ A:Z:‘:‘ Assessee Name Remarks

\m 674/u<w12025\ 2014-15 | [A] ASHOK KUMAR

2 'ITA 680/LKW/2025\ 2019-20 | [A] DEEPTI PRASAD

3 ITA681/LKW/2025 2017-18 | [A] RAMANAND MAURYA |

4”;15%\;%} éegistraq

% 07-Nov-2025
0
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INCOME TAX APPELLA'MRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 13-NOVEMBER-2025 (THURSDAY)

BE‘FORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

Assmt.
peal Number\ Year \

Assessee Name Remarks

\459ILKW/2017\ 2009-10 \ [D] M/S MURARI ENTERPRISES PVT, LTD. (OLD APPEAL)

0 22/LKW/2019 \ 2009-10 \ [A] M/S MURARI ENTERPRISES PVT. LTD.

44ﬁ5515 ant Registrar
07-Nov-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 13-NOVEMBER-2025 (THURSDAY)

BEFORE HON'BLE SUBHA
AND HON'BLE NIKHIL C

SH MALGURIA, JUDICIAL MEMBER
HOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1
|
|

| WEBEX MEETING ID NO.26420785626 PASSWORD - 12345
|5f| Appeal Number | Assmt.

- Year Assessee Name
1 | SAB/LKW/2025 | 2020-21

Remarks

[A] NEERAJ JAISWAL AND OTHERS

2 | ITA 33/LKW/2025 | 2020-21

[A] NEERAJ JAISWAL AND OTHERS

3 |ITA 739/LKW/2019| 2015-16 | [A] SMT. RITU AGARWAL

4 |ITA 140/LKW/2022| 2017-18

[A] SAURABH MEHROTRA

(9]

ITA 18/LKW/2024 15-16 [A] NILIMA DESAI (E-FILED.)

ITA 85/LKW/2024 | AY 15-16 | [A] NILIMA DESAI (E-FILED.)

N

7 | ITA 86/LKW/2024 | 2012-13 | [A] KASHI NATH SETH SARRAF PRIVATE LIMITED (E-FILED.)

M EVAM NIRMAN SAHKARI SANGH LIMITED (E-
TTA 205/LKW/2024| 2012-13 F[IDL]E[L)JF; SHRA (

D] UP RAJYA NIRMAN EVAM SHRAM VIKAS SAHKARI SANGH
ITA 543/LKW/2024| 2011-12 L[IIV?ITED

9

[A] U.P.RAJYA NIRMAN EVAM SHRAM VIKAS SAHKARI SNAGHLTD

D] U P COOPRATIVE SUGAR FACTORIES FEDERATION LIMITED
ITA 401/LKW/2024| 2020-21 (EE.;.)

12 |TTA 678/LKW/2024| 2017-18 |[D] GLOBALZONE SANITORY INFRASTRUCTURE PVT LTD

I———— ey S
e e
o]

10 \ITA 566/LKW/2024| 2011-12

| 13 |ITA 780/LKW/2024| 2013-14 |[D] M/S. MANTORA OIL PRODUCTS PRIVATE LIMITED

\ 14 |ITA 415/LKW/2025| 2018-19 | [A] RADHEY SHYAM SEWA TRUST
HS TTA 419/LKW/2025| 2018-19 | [A] PAWAN GUPTA

1 16 |ITA 420/LKW/2025| 2015-16 | [A] JASMEEN BINDRA

| 17 |ITA 633/LKW/2025| 2022-23 | [A] MALTI PORWAL

| A
l

i

o
Assistal‘r}}zegistrar
07-Nov-2025|
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 13-NOVEMBER-2025 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID NO.26420785626 PASSWORD - 12345

srl | Appeal Number Assmt. Assessee Name Remarks
\ Year
F \ITA 435/LKW/2025\ 2014-15 | [A] SAMIT GARG
| ZXf'rAssgg’a\sn{egistrar
1/ 07-Nov-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS,
FOR 13-NOVEMBER-2025 (THURSDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

\ PART HEARD MATTERS

\Srl\ Appeal Number ‘ A$Z'::‘ Assessee Bench |Remarks

F \ITA\ZGQ\LKW\ZOIS 2008-09 |[A] M/S K.M SUGAR MILLS LIMITED (OLD APPEAL) A | aoeEAL
\ 2 \HA\401\LKW 2017 2010-11 |[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | PeaL
\ 3 \ITA\402\LKW 2017| 2011-12 |[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | asreL
\ 4 \I'TA\403\LKW 2017| 2012-13 |[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aorea
Vs \HA\404\LKW 2017| 2013-14 |[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aoreaL
(s \ITA\405\LKW 5017| 2014-15 |[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | asheaL
F \ITA\MZ\LKW 2017 2010-11 |[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aseeaL
‘Ts \ITA\443\LKW 2017| 2011-12 |[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aprenL
\; \ITA\444 Liow|2017| 2012-13 |[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aopenL
\;) \ITA\445 Liw|2017| 2013-14|[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aoreaL
11 | TTA| 700|LKW|2018| 2015-16 |[A] M/S. K.M. SUGAR MILLS LIMITED A
Fz rrA\szo Liw|2017| 2014-15 |[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL) A | aoreaL
13 | TTA 411 |LKW(2018] 2008-09 [[A] SHRI SANJAY KUMAR BHATIA B

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

[ PART HEARD MATTERS
1 [ BMA |485[LkW[2024] 2019-20 [[D] DEEPAK MANSUKHLAL KOTHARI A ||
CO | 66 |LKW|2025| 2019-20 |[A] DEEPAK MANSUKHLAL KOTHARI A
5| BMA |486|Lkw|2024] 2019-20 |[D] DEEPAK MANSUKHLAL KOTHARI A
3 |[T(S5)A| 164 |LKW|2020] 2015-2016 |[A] RICH UDYOG NETWORK LTD. B
CLARIFICATION MATTERS
Srl| Appeal Number e:::‘t' Assessee Bench [Remarks
1 [1TA]100]Lkw[2022] 2017-18 |[A] SUBHASH JAISWAL ASSOCIATES B

-
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